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CORAM: HON’BLE SHRI GOVINDAN S. TAMPI, MEMBER (A)
HON’BLE SHRI K.V. SACHIQANANDAN, MEMBER (J)

1. Shri Y.T. Gaikwad,

Junior Telecom Officer,

Staff No.200095, at present

working in The Office of DMX-430/7

Prabhadevi-1I-Tele. Exchange,

Telecom Bldg. Prabhadevi,

Dadar (W), Mumbai 400 028.
Z. &hri B.B.Awaghade,

Junior Telecom Officer,

Staff No.15757, at present

working in the Office of G.M. (CS & PR)

S.D.E. TLX (T/R}, First Flocor, :

Fountain Bldg., Fort,

Mumbai 400 001. ’
3. The Federation of A1l India

5C & ST Emplovees, Post & Telegraph

Department, MTNL Branch,

21B/8435 Yugapravartak Co-op Housing

Society, Kannamwar Nagar 1 | ‘

Vikhroli, Mumbai 400 083, e Applicants
{Applicant by Shri 8. Dattamurthy, Advocate)

vVS.

i. The Union of India

through the Chairman

Telecom Commission,

Sanchar Bhavan, Ashoka Road, -

New Delhi 110 001, .
2. The Chief General Manager

Mahanagar Telephone Nigam Litd.

Mumbai, Telephone House, V.5.Marg.

adar (West)

Mumbai 400 028, ... Respondents
[Respondents by Shri V.5. Masurkar, Advocate]
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[Per: Govit i, Member

ief sought

-

he rel for in this C.A. 1is to

[#
»
73
)
ct
~t
)]
cwmd

which

the Mahanagar Telsphone Nigam Ltd.
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the C.A.T. now. Therefore, we are dismissing

jurisdiction of

The applants shall be at liberty

of their
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